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ELECTION COMMISSION OF INDIA
CORRIGENDUM
Nirvachan Sadan, Ashoka Road, New Delhi-110001 Dated 1°' May, 2015/11, Vaisakh,
1937 (SAKA)

No. 76/BR-LA/2010—In Para 1 of the English version of the Order No 76/BR-
LA/2010 dated 7™ June, 2013 issued by the Election Commission of India the words
“General Election to the Legislative Assembly, 2005 shall be read as “General Election to
the Legislative Assembly, 2010”

By Order,
ANOOP KUMAR,
Under Secretary,
Election Commission of India.
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